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IN THE CENTRAL ADMINISTRATIVE T~RIBUNAL'? JAIPUR BENCH, JAIPUR. 

0 .A NO.3 2/97 nate of order: 16 • 9 .1999 

Dr .Pawan Kumar, S/o Shri Khazanch i Lal, R/o Plot 

No.14, Govindpnri 'A' Ram Na<;ar, Sodala, Jaipur 

working as Senior r-1ed ical Officer (Ayurved ic) in 

the C.G.H.S Dispensary No.4, Station Road, Jaipur • 

• . . Applicant • 

vs. 
1. Union of India through the Secretary, Ministry of 

Health & Family Welfare, Nirman Bhawan, New Delhi. 

-2. The Director General of Health Services,_ Nirman 

Bhawan, New Delhi. 

• •• Respondents. 

!VIr' • U .D .Sharma counsel for applicant 

1"'£ .v .s .Gurj ar - counsel for respondents. 

g_~~: 

Hon'ble lVIr.s.K.Agar~.val, Judicdlal 1'-:E:mber 

Hon 'ble Mr .N .p .Nav-Jani, Administrative lV~mbe r. 

PER HON 'BLE JI.1R .S ~K.AGARvJAL, JUDICIAL lVJEJI.'lBER .-

In this Original Application, the applicant makes a 

prayer to direct the respondents to fix the pay of the 

applicant at Rs .920/- p.m. w .e .f. 6 .6.1980 and thereafter 

at lf.s.3000/- p.m. w.e.f. 1.1.1986 and at-Rs.3750/- p.m. 

w .e . ..f. 5 .12 .1991 and to pay arrears_ and interest there upon 

@ of 18% per annwn. 

2 0 Reply has been 

has been stated that 

filed in _this case. In the reply it 

the applicant has no case and this 

O.A is devoid of a~y merit, therefore, liable to be 

dis missed. 

3. The learned counsel for the applicant during the 

cm1rse of arg~.nnents Stlbmits that the applicant. had filed 

a representat-ion on 27 .4.1992 which is pending consider­

ation. He a:tso s_ubmits that by giving directions for dis­

posaL of this representation, this o.A may be disposed of 

finally. 

4. In vievJ of the S'~bmissionsmade by the learned coansel 

for the applicant ddr·!:~-~ course of his argJITient, vJe -

direct the respondents.to decide the representation of the 

applicant dated 21.4.92 within a period of ·fO'.J.r months 

from the date of receipt of a copy of this order with a 

reasoned, and speaking order. \•lith .these above directions 

this o.A is disposed of ;,.:1ith no order as to costs. 

tU 
(N.P.~Y 
V.ember (A). 

~-/ (S .K .AgarvJal) 
, J.viember (J) • 


